MATTERS RAISED WITH PERMISSION

Demand for waiving of loans taken by weavers
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THE VICE -CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN): Please conclude now. Your time is

over.
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Serious Flood situation in Tamil Nadu

SHRI D. RAJA (Tamil Nadu): Thank you, Madam. Recently a cyclone called 'Misha' hit the coast

of Tamil Nadu. It caused heavy rains and floods. Eleven districts of Tamil Nadu have been terribly
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affected. The rice bowl of Tamil Madu, which consists of several districts like Thanjavur, Thiruvarur,
Nagapattinam and Cuddalore, is the worst hit. The loss of property and the loss of standing crop are
estimated to the tune of more than Rs.8,000 crore. Over two crore people have heen affected. The
official figure says that 189 persons were killed due to floods and heavy rain. Farmers, fishermen, and
agricultural workers are the people who have been terribly affected by the floods and heavy rain.
About 4,997 cattle were killed. Even 1,597 villages are still under water today. The Government
figures says that 5,06,675 huts or dwellings were totally destroyed and 4,93,970 huts were partially
destroyed.

The State Government has taken some reliet measures, but they are not adequate. The central
team which visited Tamil Madu has acknowledged the devastation but yet to make a detailed
assessment and proposals. Therefore, | urge upon the Union Government to extend more financial
help to the State of Tamil Madu.

On the basis of the Calamity Relief Fund, the Centre says that it can only give Rs.4,000 per
hectare as compensation. The State Government of the day, today, has announced another
Rs.3,500. It makes the total amount of Rs.7,500 per hectare, There is a genuine demand from
farmers and from many political organisations that the compensation should be from Rs.25,000 to

Rs.35,000 per hectare. And this should be given as a relief,

The Government should also think of launching a Comprehensive Crop Insurance Scheme. It is

high time the Government came out with concrete proposals for comprehensive crop insurance.

The houses constructed under the Indira Awas Yojana are the worst affected, during these floods
and heavy rain. Only Bs.1,000 is given as compensation. It is nothing. Under the Indira Awas Yojana,
only Rs.55,000 were given for construction of houses. It is time the Government should think of
constructing proper houses under this Scheme. This Scheme is meant for aam aaamy, the poor
people. The poor people are dalits, agricultural workers, and fishermen in the country. This Scheme
should be taken up with more sensitivity.

Finalty, Madam, the recommendations of the National Commission on Farmers headed by our
distinguished colleague, Prof. M.5. Swaminathan, should be given due consideration. How long can
it be kept pending? | do not understand it. We have seen floods in Bihar. We have seen floods in
Assam. We have seen floods in Orissa. Now we are seeing floods in Tamil MNadu.
. (Interruptions )...

THE VICE-CHAIRMAN (SHRIMATI JAYANTHI NATARAJAN) : Mr. Raja, after three minutes, the

mike goes off. ...(Interruptions )... We all know that it is an important issue.

SHRI 8.5, AHLUWALIA (Jharkhand) : Madam, | would like to associate myself with the matter

raised by the hon. Member.

The only point | want to make is that it is an unfortunate condition of our country that half of the
country is suffering from drought and half of the country is suffering from floods.

THE VICE-CHAIRMAN (SHRIMATI JAYANTI NATARAJAN): Ahluwaliaji, you are not allowed to
doit.
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SHRI S.5. AHLUWALIA: It is a natural calamity. The Matural Calamity Commission should look
after this. They should take care of these poor people, and crop insurance should be implemented

immediately .

DR. K. MALAISAMY (Tamil Nadu): Madam, | associate myself with the mention made by the
hon. Member.

SHRI RAVI SHANKAR PRASAD (Bihar): Madam, | associate myself with the mention made by
thehon. Member.

DR. V. MAITREYAN (Tamil Nadu): Madam, | associate myself with the mention made by the
hon. Member.

SHRI A. ELAVARASAN (Tamil Nadu): Madam, | associate myself with the mention made by the
hon. Member.

SHRI N.R. GOVINDARAJAR (Tamil Nadu): Madam, | associate myself with the mention made
by the hon. Member.

SHRI S. ANBALAGAN (Tamil Nadu): Madam, | associate myself with the mention made by the
hon. Member.

Strike by Gentral University Teachers
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SHRIMATI JAYA BAGHCNAN (Uttar Pradesh): Madam, Ministers are talking while he is

speaking. We can't listen to him.
THE VICE-CHAIRMAN (SHRIMATI JAYANTH NATARAJAM): Gan we have order please?
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